Action taken report in compliance of Hon'ble NGT order dated 15/01/2019
in OA No 29/2019( Residents of Village Aheda Vs State of Uttar Pradesh).

Pursuant to théa directions given by Hon'ble NGT on dated 15/01/2019 in OA No

29/2019 ( Residents of Village Aheda Vs State of Uttar Pradesh). It is submitted that-
1-The above said order was received in Head Office, Lucknow of UPPCB on dated
- 06/02/2019 through Email and later on sent to Regional office, UPPCB,Meerut.
2-A complaint against M/s Indo Industries,Chamraval Road, Village Aheda, Tehsil and
District Bagpat from residents of Vilage Aheda was received through District
Administration to this office on dated 12/02/2019. A notice was sent to the industry on
dated 13/02/2019 on the basis of inspection dated 06/02/2019 . Again a letter was received
from District Administration on dated 21/02/2019 along with an order from National Human
Rights Commission in this matter(copy attached). The inspection was carried out on dated
21/02/2019 in view of the order passed by National Human Rights Commission. -
. 3-On the basis of Inspection report dated 21/02/2019 the consent Air and Consent Water
were revoked under section 21(6) of Air(Prevention and control of Pollution) Act 1981 as
amended and Water (Prevention and control of Pollution) Act 1974 as amended
: ‘respectively the copy of the revocation letters are attached.
4-Subsequent to the revoking of the consent, recommendation to initiate action against
M/s Indo Industries,Chamraval Road, Village Aheda, Tehsil and District Bagpat under
section 31A of Air(Prevention and control of Pollution) Act 1981 was sent to Head Office
Lucknow vide this office letter no-1740/c/l-27/2019 dated 25/02/2019(Copy attached),
Which is under process.

: The above action taken report submitted before Hon'ble NGT, for kind perusal
and necessary action.

-~ Enclosure-As above.
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“These complaints be transmitted to the concerned authority for such as deemed appropriate.
The authority concerned is directed to take appropriate action within 8 ‘weeks associating the

-complaints/victim and to inform them of the action taken in the matter.
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Assistant Registrar(LAW) Case No. 333/24/8/2019/0C ®
~ Fax No.: 011-2465 1332 NATIONAL HUMAN RIGHTS COMMISSION
= Home Page : http://nhre.mic.in (LAWDIVISION)
MANAV ADHIKAR BHAWAN
BLOCK-'C', G.P.0O. COMPLEX, INA, NEW DELHI - 116023

& S99

Dated 14/01/2019

Case No. 333/24/8/2019/
To

THE DISTRICT MAGISTRATE
BAGHPAT,UTTAR PRADESH

Sir/Madam,

The complaint dated 04/12/2018 received from OMPAL S/O RAM KALA AND
OTHERS in respect of OMPAL S/0 RAM KALA AND OTHERS, was placed before the
Commission on 08/01/2019. Upon perusing the complaint, the Commission directed as follows.

These complaints be transmitted to the concerned authority for such action as
s deemed appropriate. The authority concerned is directed to take anpropriate action
within 8 weeks associating the complainant/victim and to inform them of the action
taken in the matter. ‘
2 Accordingly, I am forwarding the complaint in original for necessary action as per the
directions of the Commission.

CCTo:

Case No. 333/24/8/201%/ ; :
OMPAL S/0 RAM KALA AND OTHERS : ;
AT- VILL- AHEDA,

BAGHPAT, UTTAR FRADESH.
PIN:- 0

ASSISTANT REGISTRAR(LAW)
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